[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Affiliation | Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate roll of proposers
of number in the list
nominati of maintained
on paper candidate under section
152
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Place - Patna
Date - 09th June, 2022 Returnihg Officer.

Note :— wherever alternative is provided score out the word(s) not applicable.

I, Subs by Notifn, No. 5.0 364 (E), dated the 18" May. 1989, for Forms 38 and 3C
2. Subs By Notifn. No. 5.0 124(E), dated the 24" February, 1993, for certain words
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NOTICE OF NOMINATION
Election to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—
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Date - 09th June, 2022 Returning
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs by Notifn. No. 5.0, 364 (E), dated the 18" May, 1989, for Forms 3B and 3C,
2. Subs. By Notifn. No. 5.0 124(E), dated the 24™ February, 1993, for certain words.

Optimized by www.ImageOptimizer.net



[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—
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Place - Patna

Date - 09th June, 2022 Retu Officer.

Note :— wherever alternative is provided score out the word(s) not applicable,
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NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today -—
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Place - Patna
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Note :— wherever alternative is provided score out the word(s) not applicable. f=fin
1. Subs by Notifn No. 5.0 364 (E), dated the 18" May, 1989, for Forms 3B and 3C

2. Subs. By Notifn. No. §.0. 124(E), dated the 24® February, 1993, for certain words.
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